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KHUDA BAKHSH ORIENTAL PUB-
LIC LIBRARY (AMENDMENT) BILL

—Contd.

MR. CHAIRMAN: Now we take up
further discussion on the Khuda
Bakhsh Oriental Public Library
(Amendment) Bill,
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DR, SUBRAMANIAM SWAMI (Bom-
bay North East): Sir, the Bill is actu-
ally brought here on a very technical
issue, a point raised by the Committee
on Subordinate Legislation, This has
given an opportunity for all of us to
focus on the importance of this great
Oriental Library. There is a beok which
was published in 1920 by a scholar from
abroad, by name, Shri Kanar and he
had the following to say about this lib-
rary. I will read.it for the benefit of the
House.

“Mr. Baksh's passion for his books
was intense indeed. The British Mu-
seum made him a magnificent offer
for his collection. But he declined- it.
‘No’ he said, “the collection is for
Patna public, and the gift shall be
laid at the feet of the Patna public.”
So the scholar writes:

.“As I knew Khuda Baksh, he was
indeed heroic. Here is a person who
has for the sake of austerity in India

+ foregone 3 big fortune which would
have been given to him by.the Bri-
tish Museum and decided to set up a
library.”
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I am very happy indeed though late
it was, but nevertheless it was done. In
1969, it was' declared an Institute of
national importance by an Act of Par-
liament. But the functioning of the
Library is not being carefully moni-

"tored. In fact, the ‘last report we have

of the activitieg of this Library in 1979.
We do not even have an uptodate report
on the activities and what we find from
that report also is that the Library’s
main function seems to be just to lend
some books and nothing else. In fact, in
that report; the only activity that they
mentioneq is that they have got 226
Members on ilg lending list. That is
all. What kind of activities, other
activities they did, js not mentioned
there;

One of the problems perhaps is that
this Library's ex-officio Chairman is the
Governor. Governor has numerous
functions and a scholarly place like a
library must have somebody who can
devote his full t'me to it and, therefore,
I would say that this Act should, in
fact, be amended further to see that
some scholar is appointed. He could be
a Member of Parliament. In fact, there
are inany scholars. Shri Kamalapati is
a scholar,’ Prof. Tiwari is from that
area. He too could look after it and
there are many others. I think, it is
improper for a Governor to be Chair-
man of a scholarly place, In fact, it
should be somebody who would have a
direct contact with it on a life basis. ...

PROF. N.G. RANGA (Guntur): He
shoyld be a well qualified curator.

DR. SUBRAMANIAM SWAMY: Yes,
he should be a well qualified curator.
This is .one thing I would like to sug-
gest,

The second is, Patna is such a histori-
cal city; in our history, the Chandra-
vamsa dynasty comes from Patalipu-
tra which ig Patna. For all the great
figures, whether Ashoka or Chandra-
gupta or Maurya, and so on, right
down the line, Patna was the centre.
That.such a place should have an ori-
ental library is fit and proper. But
it should get the focus where there
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should be a large number of Sem.nars,
there should be matters of great na-
tional interest in history being debated.

1 will give you an ijllustration, Today
what is our history? I really do mnot
know whether the history that is being
taught in our schools ig really the his-
tory of India. There is very great doubt
in my mind, I happen to be g scholar
of Chinese studies also; I speak that
language. I was surprised when I read
Fa-Hien's account of Pataliputra; he
describes it as a city in ruins, Patalipu-
tra is supposed to have come in 4th
Century A, D, when, according to our

histroy books, Vikramaditya Gupta was °

in the chair and it is supposed to be the
peak of the Hindu period, Here is a
clear contradiction. There is no expla-
nation. We do not know whether the
Gupta Empire was in the 4th Century
or it wag earlier because much of our
history was written by the Britishers
and it was based on a partial under-
standing of the pecords, In fact, the Bri-
tishers were keen to see that our his-
tory did not go beyond the Bible, much
more than the Bible; there was always
an upper limit. We do not know whe-
ther the Mahabharata was in 600 B.C.
or 3,000 B.C. In fact, there are astro-
nomica] records which are important.
The whole Aryan-Dravidian thesis
is based on the British uderstanding
of our history, that there is a city
civilization called the Indus Vally;
the Vedic race which was supported
to be Aryan was describeq as a pas-
total society; therefore, they assume
that there were two races, the
Vedic race which wag pastora]l] and
then there was the City civiliza-
tion; therefore, there must have been
two races, the Aryan agnd the Dravi-
dian. However, if you have to
accept another version of our history
which ig that the Vedas
are 7,000 B.C, and earlier, then
everything forms into a sequence and
there is no such thing as Aryan and
Dravidian. In fact, the racial theory
‘would then evaporate, Therefore, we
need an oriental library set in the pro-
per context which looks at our history
afresh—all the items, The whole chro-
nology- of-our history taught in our

Library (Amdt.) Bill

schoolg today is wrong in-my opinion.
It is wrong to say that Samkaracharya
was in 400 A.D.; in fact he was in 600
B.C. It is wrong to say that the Buddba
was 600 B.C. when in fact he was.1400
B.C. that is what the Tibetans show. I
is wrong to say that the Mahabharata
was 700 B.C. when in fact it was 3,000
B.C. These are my interpretationg of
history. I am sure that, if there was-a
place where we could debate this in‘a
sensible way, in a dispassionate way,
we could arrive at the trulh.. 3

Unfortunately, today, the hjﬁory is
in the clutches of two kinds of people:
those who were trained by the British~
ers and who got their PhDs. from
them: they do not want their Ph.Ds.
to because useless and, therefore, they
continue with their myth; another
group is the Marxist group who want to
interpret everything as ‘class struggle’,
if any part of our history showed that
there was no class struggle, they reject
;.

AN HON. MEMBER: It is objective.
We do not want to distort,

DR. SUBRAMANIAM SWAMY:
They call it an objective interpreta-
tion of history, They do not want to
distort as long as everything fits into
class struggle,

(Interruptions)

So, this js the key thing. The Khuda
Bakhsh Library could become a focal
point of that. The man who made
this great sacrifice giving up all fortune
had this to say, “I shall lay my books
at the feet of the pepole of Patna”.
That must be the ideal library at the
Centre. I am sorry he has come forwarg
with scch a small legislation. He should
have come forward with a bigger legls-
lation for mere money, for a ‘more
comprehensive Board of Directors, for
staff like Curator as Prof, Ranga has
correctly suggested and {for--many
other things, so that we could:say that
the sacrifice of Khudg,mdﬂm
go in vain,

Thank you.
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*SHRI ERA MOHAN (Coimbatore):
Mr. Chairman, Sir, I would like to
express my views briefly on the Khuda
Bakhsh  Oriental Public Library
(Amendment) Bill,

The Khuda Bakhsh Oriental Library
is a world-renowned treasure-house
of ancient knowledge and wisdom of
our great country. The parent Act was
passed some time in 1969 and this
Library was taken over by the Govern-
ment, After 12 years, this amending
Bill has been introduced in this House.
This amending Bill seeks to ensure
that the rules and regulations framed
under the parent Act are to be placed
on the Table of the Parliament. It is
really shocking that it should have
taken 12 years for Government to bring
such a minor amendment, This compels
one to suspect whether adequate steps
to maintain and to protect the valuable
manuscripts in this Library have at
all been taken by the Government dur-
ing this period of 12 years. I doubt very
much whether adeguate resources were
allotted for this purpose.

As Plan expenditure for 1980-81,
Rs. 25 lakhs were allotted for the
National Library in Calcuita and simi-
larly for Raja Ram Mohan Roy Libra-
ry Rs. 20 lakhs were allotted gs Flan
expenditure for 1980-81. I don’t say
that these sumg are extravagant
allotment. They may not even be
sufficient to meet the needs of these
Libraries, In fact, more funds may
be  necesary, But for Kudha
Bakhsh Library the allocation
for this purpose is less than
Rs. 5 lakhs. It is time that the hon.
Minister give some serious thought to
this problem of libraries of national
importance suffering for want of funds,

particularly a library like Khuda
Bakhsh Library having very rich
manuscripts,

Here, 1 would like to take this oppor-
tunity to point that a sum of Rs. 7
lakhs was allotted to Thanjavur
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Maharaja Saraboji Saraswati Library
as plan expenditure for 1980-81. The
T.M.S.S. Library and Khuda Bakhsh
Library have invaluable manuscripts
which reveal the ancient culture and
civilisation of our country and they
should be allotted more funds if we
want to preserve these manuscripts for
posterity. If these are allowed to be
decaved, naturally our history will be
decimated for ever. The world renown-
ed scholar and researcher in Libraries,
Dr. Burnell has said that TMSS
Library is perhaps the best and most
important library in the world. There
are 40,000 palm-leaf manuscripts in
Marathi, Sanskrit, Tamil, and Telugu
in this Library. More than 23,000
manuscripts are available in European
languages, For the past 30 years the
Government of India have been repea-
tedly saying that this Library would
be declared as an institution of
national importance, This assurance is
being repeated year after year and yet
this Library has not become an institu-
tion of national importance. In 1977 the
Government of India constituted a
Committee to go into the entire gamut
of this Institution and this Committee
hag given several valuable recommen-
dations. Barring the recommen-
dation regarding the grant to
be sanction, whichh has been
accepted and implemented, all
the other recommendations have not
vet been implemented. I have to pain-
fully point out that adequate steps
have not been taken by Government
for the maintenance and protection of
manuscripts in TMSS Library. These
manuscripts contain ancient systems of
medicine in our country, We cannot
allow them to decay. Similarly, the
Khuda Bakhsh Library hag invaluable
manuscripts in Urdu, Arbic and Per-
sian, which we cannot afford to lose
on account of our lethargy in taking
steps for their protection. . We should
leave them gas the richest legacy for
posterity so that future generations
of our countrymen know what they
have inherited from this great and
ancient land,

*The olriginal speech was delivered in Tamil
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I am sure that this amending will be
only the means for achieving these
laudable objectives. I extend my sup-
port to this Bill on behalf of my party
the Dravida Munnetra Kazhagam and
conclude my speech.

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAILWAYS
AND EDUCATION AND SOCIAL
WELFARE AND IN THE DEPART-
MENT OF PARLIAMENTARY AF-
FAIRS (SHRI MALLIKARJUN):
Mr, Chairman, Sir, it is the firm con-
viction of the Government that the
ancient Indian culture and civilisation
will be transmitted for the benefits,
for the posterity, of this countiry. With
that intention, in 1969, the Govern-
ment of India, has_ declared Khuda
Bakhsh Oriental Public Library as a
national institution itself. But, the
present amending Bill is in relation
to regulations. It is true that in 1957
there was an observation that whatever
rules and regulations were framed
they must be la,d on the table of the
House,

However, this particular library had
come into force in 1969 and subse-
quently it was felt that the rules and
regulations need not be laid on the
table of the House, However, the Se-
venth Report of the Committee on
Subordinate Legislation maintained
that not merely the rules but also the
regulations which were being framed
by the Central Government must
be laid on the table of the House.
This recommendation has been ac-
cepted by Government. To give effect
to this, the Khuda Bakhsh Oriental
Public Library (Amendment) Bill was
introduceq in 1979. Later on, it was not
taken up. Ultimately it has been
brought before the Rajyy Sabha in
the month of November, 1980,

However, Sir, I convey my thanks
to all the hon. Members who have
given their unanimous suppodrt to this
amendment, Some of the observations
made by the hon. Members are quite
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valid and they need the attention of
the Government. Government is pay-
ing its attention in order to meet those
observations. For example, some Mem-
bers have mentioned about the inade-
quate allocation of funds because of
which the perservation and maintenanc
of the valuable of the Library cannot
be properly made. Sir, in the Sixth
Plan Rs. 34 lakhg had been allocated
for thig Library. However, the
Boarq has felt that this allocation is
inadequate, Therefore, at the mo

ment there is a proposal to have Rs.
74.6 lakhg provided for this Library
in consultation with the Planning
Commission.  This is meant for the
extension of the building. A second
storey is going to be constructed.
Apart from that it will be utilised for
the acquisition of photography equip-
ment and for preservation of rare
Arabic and Persian collections, As
hag rightly been said by Dr. Subram-
aniam Swamy the person who took
the pains to collect th_ese in those
days categorically refused to give
them for any value to the British
museum and said that he would keep
these at the feet of the people of
Patna, It is a heroic expression and
the nation should be proud of it and,
as such, Government will take all
the appropriate stepg to maintain the
validity expressed by Khuda Bakhsh
Sahib himhelf.

Sir, here in this Library we possess
75,000 printed books; 15,000 manus-
cripts and 2,000 paintings, Shrimati
Krishna Sahi hag made an elaborate
reference to the contentg of this, Lib-
rary, She said that there was a
handwritten Koran of Humayun-
Babar dating back to 1544, It is still
there, Sir, such a rich heritage of’our
country will be maintained and for
that reason the Government is taking
all the necessary steps in order to
see how best we can create an atmos-
phere for the scholars to come here
and take the maximum advantage of
the contents of the valuables availa-
ble in order to create a new order in
the society.
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, one hon. Member mentioned
1at there should be scientific preser-
m What is being preserved
today is on the basis of advancement
of Science itse'f and advantage will
be taken of any future research in
respect of preservation. Sir, some
hon, Members in spite of giving ab-
solute support have expressed tihat
‘the Reports were not laid on the
Table of the House. Annual Reports
had been laij on the Table of the
"House from 1976-77 and the latest
was in 1979. So far as the

) in the Governing Body ig con-
cerned it is not possible for the Gov-
ernment to accept this suggestion.
Governoy is. ex-officio Chairman and
there are other scholarg in this Gov-
erning Body. One of the Members
ig Mr. K. C. Kidwai; he is a great
scholar, as you know. There is ano-
ther Professor Mr. Askari. He is
from Patna. He is also a great scho-
lar. These scholars know the value
of these treasures; they know the
worth of these books. We will take
full care of these treasures. Govern-
ment on its part will .encourage its
usefulness and preserve this treasure
‘from all angles. We will be mak-
ing all-out efforts in this direction. I
do hope that the present consultations
which are in progress with the Plan-
ning Commission will bear fruit.
We are asking for the raising of the
allocation from Rs. 35 lakhs to Rs.
74.6 lakhs. We hope that the Plan-
ning Commission wil] clear it up
‘and 'we will be able to step up our
activities. Staff matters also will
‘be looked into, as well as matters
‘relating to the two-storeyed build-
ing. “An hon. Member referred to
air-conditioned roomg and g0 on. All
these things will be looked into. We
will look into the question of renova-
tion and all these things in order to
permanently preserve these wvalua-
‘treasures which have been in-
eriteg by us, We will make all our
éfforts in regard to all these matters,

‘Some  suggestions were made by
hon. Memberg about other famous
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libraries like the Maharaja's Saras-
wathi Mahal Library at Thanja-
voor. They wil]l also be given
sufficient attention by  ‘the
various State Governmnets —and
by the Central Government. Because,
these famous libraries have also to
be preserved equally. That is why
the Library policy question has also
to be periodically reviewed by the’
various State Governments, The time
hag come when Government hag to
review the National Library Policy
because of the various factors men-
tioned, It will be quite relevanton
the part of the Government to re-
view the question of a Nationa] Lib-
rary Policy. 14

The hon. Member Shri Girdhari
Lal Vyas mentioned about Shahi
Mahal Library. Such good librari-
es are there in various States where
there are very many valuable books.
I think now the time has come for
the Government to make this kind of
review for evolving a National Lib-
rary policy. |

I would like to express my heart-
felt thanks to all the hon. Members
who have participated in this Debate
and given their support to this
Khuda Bakhsh Oriental Public Lib-
rary (Amendment) Bill,

MR. CHAIRMAN: Motion moved:

“That the Bill to amend the Khuda
Bakhsh Oriental Public Library
Act, 1969, as passed by Rajya
Sabha, be taken into considera-
tion.

The motion was adopted,

MR. CHAIRMAN: Now we take up
Clause{by-clause consideration of the
Bill |

Clauses 2 and 3. There are no
amendments. T will put them to the
vote of the House, The question is:

“That Clauses 2 and 3 stand part
of the Bill.”

The motion was adopted.
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} i
Clauses 2 and 3 were gdded to the
Bill,

Clauge 1— Short title

MR. CHAIRMAN: There is a Gov-
ernment Amendment: Amendment
No, 4.

Amendment made:
Page 1, line 4,—

for “1980" substitute “1981”(4)
(Shri Mallikarjun)

MR. CHAIRMAN; Now the question
is;

“That Clause 1, as amended,
stand part of the Bill.”
The motion was adopted.

Clause 1, as amended, was added to
the Bill
Enacting Formila. -

MR. CHAIRMAN: We shall now
take up the Enacting Formula. There
is a Government amendment—Am-
endment No. 3.

Amendment made:
Page 1, line 1,—

for “Thirty-first”
“Thirty-second” (3)

(Shri Mallikarjun)

MR CHAIRMAN: Now the ques-
tion is:

“phat the Enacting Formula, as
amended, stand part of the Bill”.

The motion was adopted.

substitute

The Enacting Formula @s amended
wds added to the Bill.

The Title was added to the Bill.

MR. CHAIRMAN: Now, the hon.
Minister, ! .

SHRI MALLIKARJUN;
move:

“I'Hat the Bill, as amended, be
passed”.
267; LS—13

I' beg to
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MR, CHAIRMAN; Motion moved:

“That the Bill, as amended, be
passed”,

= wmARmn wfen (I) ¢
qumfy #agiza, g9 faew @ faaa
TG N T R | W= AR
gNT WAAA WAt A A S
meras framr @ & vaw @
# qare g fa frdr wedt @ &
fag st diaar framr § W
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g 1 faar &t 11 a<&

W
A



387

+ wegaremw  wiem

gerdl wedm Aift gigA@dl @
gy ¥ A foer & Fereg o
B oaFd @ 9T X FE A TN
gafaae # HAFEmEET 2 AR
fau o g Hifg #a@ T 7%
fa s w=0 § faa & wifeg
W TR AWM F TT AYE g
w gfaa @ a5 )

Wi w@Tm WA A A A
g

A g@ACEw  wfear: goa
39 d w3 @ B g g
IR Fgdl @A g, AR IgW
wrEEny #, smatagy § o

1 oFr )T s ?

Khuda Bakhsh Oriental DECEMBER 3, 1981

Public Library 388
(Amdt) Bill

g T 39 § o gw A% WA
1 famainr 7y =% & feg oo
wadx g g 7 g A gIRT A,
agt #f war T

gar quax @, st f@oard
gfamr @ s 1 gFw W} F fag
qET 2, TT Jqan I@ F A GG
g edaar & ane fadr 8, Ty
N FC g A T @ TR AT
g vasr AraarHi @ fadae @
2w, fS5EE aerdl #t aErg ad )
zafag ¥w Fzar & fa =ada WA
# ga TEEa T #{R aregfas 9987
1 fasrg FT 9%, TAHT W I
s, T@ At ¥ A o Afa
FaT FT QA e Aifa Foa A
Frd frar st =fge) et A
g S & fear @ s w@
agrar wfge gardy  faerr Aifa
J|aHr whH B 11 A A
¥R M 2 @F T
# ggfa & @ a faar @mar
e s #r mrer G @ a3
Tar g1 WIS F 34 A4 B TR
gndl #r§ ez faew Aifa At
qré &1 foer Sfa & weaw
w #1 e fawrg &)
gFY 1 WR A qr<q
I § =ar @m|r 2, i+,
MIL AE T WA ST
1 7@ F a1 afs g@
sgrear 3 fa gardl angliw
7 faer @ §= # gfem

g AP

a8 5

-

9 g8

%gga

g,.c‘vi



389 Cinematograph AGRAHAYANA 12, 1903 (SAKA)

W[ A w, @ wmer wwEa
gy

SHRI MALLIKARJUN: I have al-
ready, in my main reply, mentioned
about the maintenance and preserva-

tion of these things. There is nothing
more to add,

MR. CHAIRMAN: The question is:

“That the Bill, as amended be
passed”,

The motion was adopted,

16.46 hrs.

CINEMATOGRAPH (AMENDMENT)
BILL

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI
VASANT SATHE): I beg to move:

“That the Bill further to amend
the Cinerqatograph Act, 1952, as
passed by the Rajya Sabha, be taken
into consideration”,

Before I indicate the main changes
proposed in the Bill I would like to
mention briefly why this amending
Bill i being brought. As the ‘House
may be aware, as early as in 1968,
a Committee was appointed under the
chairmanship of Justice G. D. Khosla
to go into the question of the working
of the Cinematograph Act and the
whole gamut of censorship. The Com-
mittee submitted its report on 3l1st
July, 1969. Copies of the report were
placed before both the Houses,

In pursuance of the recommenda-
tions of the saig Committee, a Bill was
introduced in 1973 to amend the Act
and it was passed. It received the
President’s assent on 23rd August,
1974 However, before the said Act
was implemented, many pepresenta-
¥ons were made from the film indus-
try about the difficulties that they
would have to face under the Act,
Therefore, the Government decided
fo appoint a working group on na-
#ional film policy. This working group
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submitteq its report in May 1980. It

is now in the light of this report and .
our previous experience that we have

brought this amending Bill

The main object of this amending
Bill is to make certain provisions to
streamline the machinery for exami-
nation of films and for prescribing new
classifications for certification of firms,
Subjeet to the limited power of revi-
slon to be exercised by the Central
Government in the interest of specified
overriding considerations, it is propo-
sed to transfer the appellate jurisdic-
tion of the Central Government under
the Act to an independent appelliate
tribunal, It is also proposed to avail
of this opportunity to amplify the
principles for certification of the films
under the Act in the light of the am-
endment made to Article 19(2) of the
Constituton by the 16th  Ammend-

.ment Act of 1963. The Bill seeks to

achieve the above objects,

1 will now mention the main chan-
ges proposed in the Bill. At present,
according to Section 3 of the Act, in
addition to a Chairman, the Board of
Film Censors (to be called the Board
of Film Certification) consists of not
more than 9 members. It is proposed
to amend the section to provide for
an increase in the number of members
of the Board from nine to not less
than twelve and not more than twenty-
five. This is being done so that we
may have more regional offices of the
Board, Now all films have to come
to Bombay or Madras or Calcutta.
There is representation from the
Southern region which produces the
maximum number of films—more than
500 films a year-——that they should
have facilities for getting certificates
in those regions themselves. Now we
could mnot do that with the number
remaining at nine. The increase in the
number of members will automatical-
ly give us the facility to have the
regional offices.

Then, at present under Section 4 of
the Act, films are classified as ‘U”
namely, unrestricted public exhibition
and ‘A’, for public exhibition restricted
to adults only, It is proposed based on



